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A ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE THE AHMEDABAD BENCH OF THE o
[ ‘NATIONAL COMPANY LAW TRIBUNAL ON 5 93 202 : g . ‘

y "‘N'am-e of 'the,_'Cer‘iipany: t e G Nuvoco Vlstas Corporatlon Ltd
Northway Spaces Ltd

Section: o | ofthe Insolvency and Bankruptcv Code, 2016

- ORDER

i »;Learned Counsel for the Operatlonal Credrtor appeared
Learned Counsel for the Corporate Debtor appeared
For want of tlme the matter is adjourned

. ffMatter to appear for further con51derat10n on 31 03 2021
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